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INCOME TAX APPELLATE TRIBUNAL,

INUUVRE

BEFORE HON'BLE BHAGIRA
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

WEBEX MEETING ID 2641 231 8823 PASSWORD- DG2025 TIMING 10:30AM

CAUSE LIST OF

DB BENCH FOR 18-MAY-2026 (MONDAY)

TH MAL BIYANI, ACCOUNTANT MEMBER

IN COURT ROOM 1

srl | Appeal Number As::lt. Assessee Name Remarks

L | I7A 303/IND/2023 | 2018-19 | [D] KOCHI AROOR TOLLWAYS PRIVATE LIMITED

> | 1A 394/IND/2023 | 2020-21 | [D] KOCHI AROOR TOLLWAYS PRIVATE LIMITED

3 | ITA 466/IND/2024 | 2014-15 | [D] CHHATTISGARH SWAMI VIVEKANAND TECHNICAL UNIVERSITY

4 | COG6/IND/2025 | 2014-15 |[A] CHHATTISGARH SWAMI VIVEKANAND TECHNICAL UNIVERSITY

5 92/%3%/32 . | 201516 |[A] DILIP KUMAR JAIN

6 93};53%2 . | 2016-17 |[A]DILIP KUMAR JAIN

7 94/%3%32 . | 201718 |[A] DILIP KUMAR JAIN )
8 95%32’(\)2 . | 201819 |[A] DILIP KUMAR JAIN 7

o | ITA 825/IND/2024 | 2018-19 | [A] SEWA SHAHKARI SANSTHA MRYADIT
10 | ITA 166/IND/2025 | 2019-20 | [D] GLOBAL HEAVY ENGINEERING INDUSTRIES
11| CO16/IND/2025 | 2019-20 | [A] GLOBAL HEAVY ENGINEERING INDUSTRIES
12 | ITA 188/IND/2025 | 2016-17 | [A] STERLING BALAJEE MEGA VENTURES ]
13 | ITA 293/IND/2025 | 2018-19 |[A] SHYAM LAL
14 | ITA 378/IND/2025 | 2016-2017 | [A] ARYAN SUPPLIER & COLONISER PVT LTD
15 | ITA 610/IND/2025 | 202223 | [A] GOVIND SINGH CHOUHAN
16 | ITA 660/IND/2025 | 2016-17 | [A] ANGOORBALA GANDHI
17 | ITA 666/IND/2025 | 2017-18 | [D] NEERAJ VDAY
18 | ITA 751/IND/2025 | 2022-23 | [D] GOVIND SINGH CHOUHAN )
19 | ITA 781/IND/2025 | 2018-19 | [A] LAXMI ENGINEERING INDUSTRIES (BHOPAL) PRIVATE LIMITED
20 | ITA 897/IND/2025 | 2017-18 | [A] NAVALSINGH SAHAKARI SHAKKAR KHARKHANA MARYADIT
21 | ITA 940/IND/2025 | 2021-22 |[A] ANUP KUMAR AGRAWAL
22 | ITA 942/IND/2025 | 2013-14 | [A] BAL KRISHNA CHANSORIYA

23 | ITA 943/IND/2025 | 2013-14 | [A] BAL KRISHNA CHANSORIYA

24 | ITA 944/IND/2025 | 2013-14 | [A] BAL KRISHNA CHANSORIYA

25 | ITA 046/IND/2025 | i | TA] HAIHALY KSHATRIYA KALCHURT SARVAVARGIVA JAISWAL KALAL

: SAMAJ TRUST OMKARESHWAR
26 | ITA 964/IND/2025 | 2016-2017 | [A] BEERAN SINGH RAJPUT
27 | ITA 965/IND/2025 | 2013-14 | [A] BAL KRISHNA CHANSORIYA
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BEFORE HON'BLE
AND HON'BLE PARESH

CAUSE LIST OF DB BENCH FOR 18-M

BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
M. JOSHI, JUDICIAL MEMBER

AY-2026 (MONDAY)

IN COURT ROOM 1

WEBEX MEETING ID 2641 231 8823 PASSWORD- DG2025 TIMING 10:30AM J
sri | Appeal Number A$::‘rt‘ Assessee Name Remarks \
28 | ITA 970/IND/2025 | 2024-25 [D] PREETI CHHAJED \
29 | ITA 974/IND/2025 | 2011-12 | [A] MUKESH SHRIVASTAVA \
30 | ITA 990/IND/2025 | 2019-20 | [A] SAMIR \
31 | ITA 123/IND/2025 | 2015-16 | [A] RASHMI DEVI AGRAWAL \
32 | ITA 552/IND/2025 | 2015-16 | [D] SARITA MISHRA J
33 [ ITA 849/IND/2025 | 2019-20 | [A] NIDHI BUNDELA \
34 (ITA 1033/IND/2025| 2023-24 |[A] RAJESH KUMAR CHOUDHARY
35 [ITA 1101/IND/2025| 2017-18 |[A] RAJLAXM:I JEWELLERS
36 [ITA 1141/IND/2025( 2011-12 | [A] ANITA MOTWANI
37 |ITA 1177/IND/2025| 2015-16 |[A] SAHK»;RI SAKH SAMITI VIDHUT KARMCHARI
38 | ITA 3/IND/2026 2020-21 | [A] SAHKARI SAKH SAMITI VIDHUT KARMCHARI
39 | ITA 4/IND/2026 7 2021-22 | [A] SAHKARI SAKHSAMITI VIDHUT KARMCHARI
40 | ITA 90/IND/2026 | 2011-12 |[A]JITENDRA SINGH PARMAR7
j\{Assistant Registrar
14-May-2026
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 19-MAY-2026 (TUESDAY)

BEFORE MON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1
WEBEX MEETING ID 2641 231 8823 PASSWORD- DG2025 TIMING 10:30AM
s | Appeal Number m“ Assessee Name Remarks

1 | ITA 32/IND/2024 | 2011-12 |[A] PGH INTERNATIONAL PVT LTD
ITA 33/IND/2024 | 2012-13 |[A) PGH INTERNATIONAL PVT LTD
ITA 317/IND/2024 | 2013-14 | (D] PGH INTERNATIONAL PVT, LTD.

W [ s

o~

ITA S84/IND/2024 | 2021-22 [A] GAYATRI PARIWAR TRUST
TTA 718/IND/2024 | 2009-10 [A] GAJE SINGH GOUD
ITA 729/IND/2024 [ 2012-13 |[A] MARIYA AND COMPANY

ITA 66/IND/2025 | 2011-12 |[D] ANIL KUMAR LILA

ITA B4/IND/2025 | 2015-16 |[A] ARCHANA SHAH

O | ® | v |

ITA 139/IND/2025 | 2011-12 |[A] ANIL KUMAR LILA
10 | ITA 143/IND/2025 | 2012-13 | [A] AROLEEN SOFTECH AND ENGINEERING PRIVATE LIMITED

11 | ITA 144/IND/2025 | 2013-14 [ [A] AROLEEN SOFTECH AND ENGINEERING PRIVATE LIMITED

12 | ITA 145/IND/2025 | 2014-15 | [A] AROLEEN SOFTECH AND ENGINEERING PRIVATE LIMITED

13 | ITA 163/IND/2025 | 2024-25 |[A] M P RAJYA JAIVIK PRAMANIKARAN SANSTHA SAMITI

14 | ITA 165/IND/2025 | 2024-2025 | [A] M.P STATE SEED CERTIFICATION AGENCY

[A] M P INDUSTRIAL DEVELOPMENT CORPORATION LIMITED
15 | ITA 290/IND/2025 | 2017-18 |cngmal 1Y KNOWN AS MPAKVN(UJJAIN) LTD

| TA] M P INDUSTRIAL DEVELOPMENT CORPORATION LIMITED
16 | ITA 291/IND/2025  2018-19 |cpMERLY KNOWN AS MPAKVN ( UJJAIN) LTD

17 | ITA 318/IND/2025 | 2017-2018 | [A] MPCG MOBILE PVT. LTD.

18 | ITA 319/IND/2025 | 2018-2019 | [A] MPCG MOBILE PVT. LTD.

19 | ITA 478/IND/2025 | 2021-22 |[A) RATAN SINGH

20 | ITA 511/IND/2025 | 2012-13 | [A] SHRI SANTOSH KUMAR SHRIVASTAVA
21 | ITA 640/IND/2025 | 2018-19 | [A]) STAR DWELLINGS PRIVATE LIMITED
22 | ITA 650/IND/2025 | 2016-17 |[A) STAR DWELLINGS PRIVATE LIMITED
23 | ITA 754/IND/2025 | 2022-23 | (D) MAHESHWAR ROLLING MILLS PVT LTD

24 | ITA 766/IND/2025 | 2017-18 |[D) DHARMENDRA KUMAR JAIN

[A) RAKESH KUMAR VERMA, LEGAL HEIR OF SMT. VIDHYAVTI
VERMA

26 | ITA 930/IND/2025 | 2012-13 |[A] ARCHANA GUPTA

27 | ITA 995/IND/2025 | 2024-25 | (D] TARUN DOSHI ﬁ;amﬂcannﬂ

25 | ITA 771/IND/2025 | 2012-13




CAUSE LIST OF DB BENCH FOR 19-MAY-2026 (TUESDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER

AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 2641 231 8823 PASSWORD- DG2025 TIMING 10:30AM

srl | Appeal Number A$::‘rt' Assessee Name Remarks
28 |ITA 1007/IND/2025| 2016-17 |[A] SHYAM SUNDER AGRAWAL
29 |ITA 1016/IND/2025|  NIL [A] SHRI NAVKAR PARIWAR
30 (ITA 1024/IND/2025 NA [A] GURUWESHVAR SHANI FOUNDATION
31 |ITA 1025/IND/2025 NA [A] GURUWESHVAR SHANI FOUNDATION
32 |ITA 1028/IND/2025| 2021-2022 | [A] ABUL HUSAN JUNAID )
33 |ITA 1032/IND/2025| 2013-14 |[A] MAMTA AGARWAL
34 |ITA 1056/IND/2025| 2019-20 |[A] UPPADA APPALA REDDY
35 |ITA 1057/IND/2025| 2019-20 | [A] UPPADA APPALA REDDY
36 |ITA 1058/IND/2025| 2019-20 |[A] UPPADA APPALA REDDY
37 | ITA 33/IND/2026 | 2010-11 |[A] KRISHNA IRRIGATIONS PVT LTD
38 | ITA 372/IND/2026 | 2019-20 | [A] SHRI DEVILAL PATIDAR o
39 | ITA 141/IND/2025 | 2017-18 |[A] SANTOSH JOSHI .
40 | ITA 192/IND/2025 | 2006-07 | [A] RIAZ HUSAIN -
41 | ITA 776/IND/2025 | 2013-14 | [A] PARYAVARAN PRADUSHAN MUKTI SANSTHAN R
42 | LTA 796/IND/2025 | 2018-19 P[:\\El CT:S :FI{Q:ISIDENT WELFARE CENTER POLICE TRAINING SCHOOL
43 | 1A 797/IND/2025 | 2018-19 ) P[:El (':I':ME :pl\Q:ISIDENT WELFARE CENTER POLICE TRAINING SCHOOL
;44 A 798/ND/2025 | 201819 P[:& CT:IE :RRﬁISIDENT WELFARE CENTER POLICE TRAINING CENTER
45 | ITA 954/IND/2025 | 2017-18 | [A] MEENAL AJMANI
46 |ITA 1146/IND/2025| 2016-17 |[A] NITIN JAIN
47 | ITA 114/IND/2026 | 2011-12 hg;;\\L EAI\\ITDE RiAg: ;}I{S;;ég)SHARDIYA (THROUGH LEGAL HEIR.
Assistant Registrarn
14-May-202
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 20-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M, JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 2641 231 8823 PASSWORD- DG2025 TIMING 10:30AM

Srl | Appeal Number A$:.:rt‘ Assessee Name Remarks

1 [ITA462/IND/2023 | 17-18 | [A] SMT. REENA MATHUR

2 | ITA 725/IND/2024 | 2018-19 [D] PANKAJ SANCHETI
ITA 728/IND/2024 | 2018-19 [A] PANKAJ SANCHETI
4 | ITA 754/IND/2024 | 2010-11 [D] RAJ HOMES PVT LTD
5 | ITA 758/IND/2024 | 2010-11 [D] RAJ HOMES PRIVATE LIMITEl;

6 | ITA 759/IND/2024 | 2011-12 [D] RAJ HOMES PRIVATE LIMITED

7 | ITA 764/IND/2024 | 2011-12 [D] RAJ HOMES PRIVATE LIMITED

8 |ITA 834/IND/2024 | 2011-12 [A] RAJ HOMES PVT. LTD

9 | ITA 835/IND/2024 | 2014-15 [A] RAJ HOMES PRIVATE LIMITED

10 [ ITA 906/IND/2024 | 2012-13 [A] SANJAY GUPTA

11 | ITA 700/IND/2025 | 2021-22 |[D] KAMAL KUMAR GARG

12 | TTA 122/IND/2025 | 2018-19 |[A] PANKAJ SANCHETI

13 | ITA 304/IND/2025 | 2015-16 |[A] SG AGRAWAL HUF

14 | ITA 329/IND/2025 2012 [D] BAJRANG AGRO INDUSTRIES PVT. LTD.

15 | ITA 330/IND/2025 2013 [D] BAJRANG AGRO INDUSTRIES PVT. LTD.

16 | ITA 489/IND/2025 | 2009-10 |[A] SHARAD SHARMA

17 | ITA 725/IND/2025 | 2010-11 | [A] ARVIND KUMAR SINGH

18 | ITA 726/IND/2025 | 2011-12 |[A] ARVIND KUMAR SINGH

19 | ITA 727/IND/2025 | 2012-13 | [A] ARVIND KUMAR SINGH

20 | ITA 728/IND/2025 | 2013-14 [A] ARVIND KUMAR SINGH

21 | ITA 729/IND/2025 | 2014-15 [A] ARVIND KUMAR SINGH

22 | ITA 730/IND/2025 | 2016-17 [A] ARVIND KUMAR SINGH

23 | ITA 756/IND/2024 | 2011-2012 [A] M/S PUMARTH INFRASTRUCTURE PRIVATE LIMITED
?4 ITA 880/IND/2024 | 2013-14 [A] SUMATIKUMARSKASLIWALHUF

2? ITA 883/IND/2024 | 2013-14 [A] MANOJKUMAR SKASLIWALHUF

26 | ITA 885/IND/2024 | 2012-13 [A] MANOJ KUMARSKASLIWALHUF
27 | ITA 600/IND/2025 | 2015-16 [A] BHOPAL GLASS AND TENT STORES ET:EI Scanner




CAUSE LIST OF DB BENCH FOR 20-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 2641 231 8823 PASSWORD- DG2025 TIMING 10:30AM

Assmt.
srl | Appeal Number Year Assessee Name Remarks

28 | ITA 601/IND/2025 | 2016-17 |[A] BHOPAL GLASS AND TENT STORES
29 | ITA 602/IND/2025 | 2017-18 |[A] BHOPAL GLASS AND TENT STORES ‘\

30 | ITA 603/IND/2025 | 2018-19 | [A] BHOPAL GLASS AND TENT STORES

31 | ITA 604/IND/2025 | 2019-20 | [A] BHOPAL GLASS AND TENT STORES \
32 | ITA 605/IND/2025 | 2020-21 |[A] BHOPAL GLASS AND TENT STORES \

33 | ITA 606/IND/2025 | 2021-22 | [A] BHOPAL GLASS AND TENT STORES

34 | ITA 752/IND/2025 | 2016-17 |[D] SANMATI DEVELOPERS

35 lT{\ 780/IND/2025 | 2013-2014 | [A] ROOPLAXMI INDUSTRIES INDIA LIMITED

36 | ITA 787/IND/2025 | 2018-19 | [A] INDIRA GANDHI NATIONAL TRIBAL UNIVERSITY

37 | ITA 820/IND/2025 | 2016-17 | [A] SHOBHANA GUJRATI

38 |ITA 1062/IND/2025| 2013-14 | [A] JILA SAHAKARI KENDRIYA BANK MARYADIT, SHAJAPUR

39 |ITA 1093/IND/2025| 2017-18 |[A] SHRI SANJAY SHARMA ALIAS MUDGAL

40 [ITA 1106/IND/2025( 2014-15 |[A] MANJU AGRAWAL

41 |ITA 1119/IND/2025( 2017-18 |[A] NAVIN MODIWAL

42 |ITA 1120/IND/2025| 2017-18 | [A] NAVIN MODIWAL

43 |ITA 1150/IND/2025| 2015-16 |[[A] HARISH S GYANCHANDANI

44 |ITA 1151/IND/2025| 2016-17 | [A] HARISH S GYANCHANDANI

45 |ITA 1153/IND/2025( 2016-17 | [A] M/S SHIVASHAKTI PAPER MILLS LIMITED

46 |ITA 1171/IND/2025( 2005-06 |[A]JYOTI DUBEY

47 |ITA 1172/IND/2025| 2005-06 | [A]JYOTI DUBEY

48 | ITA 233/IND/2026 | 2024-2025 | [A] WAKANKAR BHARATI SANSKRUTI ANVESHAN NYAS

49 | ITA 235/IND/2026 | 2024-2025 | [A] WAKANKAR BHARATI SANSKRUTI NYAS

50 (ITA 1159/IND/2025| 2018-19 |[A] SMART ELECTRICALS SOLUTION

s
J”-ﬂ/ssl egistrar,

14-May-2026
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INCOME TAX APPELLATE TRIBUNAL, INDORE

[A] PRAHLAD ORAWALA

CAUSE LIST OF DB BENCH FOR 21-MAY-2026 (THURSDAY)
BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER
IN COURT ROOM 1
WEBEX MEETING ID 2641 231 8823 PASSWORD- DG2025 TIMING 10:30AM

srl | Appeal Number A$::‘:‘ Assessee Name Remarks
1 [ITA 109/IND/2021 | 2015-16 |[A] SHRI RAJESH SHARMA

2 | ITA 126/IND/2023 | 2022-23 |[A] GIPL SAHAYOG FOUNDATIéN

3 | TTA 127/IND/2023 | 2022-23 |[A] GIPL SAHAYOG FOUNDATION

4 | ITA 846/IND/2024 NA [A] SOFTVISION EDUCATIONAL SOCIETY

5 | ITA 847/IND/2024 NA [A] SOFTVISION EDUCATIONAL SOCIETY

6 | ITA 310/IND/2025 2617-18 [A] ARVIND KUMAR SINGHAVI )

7 | ITA731/IND/2025 | 2013-14 | [A] KAILASH SINGH - B

8 | ITA 732/IND/2025 201:2 [D] SHRI JAYSHRI JAIN -

9 | ITA 733/IND/2025 | 2017-18 | [A] SURENDRA KUMAR JAIN B
10 | ITA 734/IND/2025 | 2021-22 | [A] SANS ENGINEERING INDUSTRIES

11 | ITA 736/IND/2025 | 2018-19 | [A] RAJKUMAR JAISHWAL

12 | ITA 737/IND/2025 NIL [A] VEEKAB INDIA FOUNDATION

13 | ITA 738/IND/2025 NIL [A] VEEKAB INDIA FOUNDATION

14 | ITA 739/IND/2025 | 2011-2012 | [A] DISHA EDUCATION SOCIETY, RAIPUR

15 | ITA 740/IND/2025 | 2015-16 |[[A] ARVIND KUMAR SINGH

16 | ITA 741/IND/2025 | 2015-16 | [A] ARVIND KUMAR SINGH

17 | ITA 743/IND/2025 | 2018-19 | [D] SHRI LAXMAN EDUCATION TRUST

18 | ITA 745/IND/2025 | 2011-12 | [A] SR CABLE TV PRIVATE LIiMITED

19 | ITA 747/IND/2025 | 2016-17 | [A] IDEAL FRIENDS FOUNDATION

20 | ITA 749/IND/2025 | 2017-18 |[D] MOHD ARSHAD AHMED

21 | ITA 750/IND/2025 | 2018-19 |[A] GULAB AGRAWAL

22 ITA 775/IND/2025 | 2014-15 |[A] BASANTI BAI BARAD

23 | ITA 911/IND/2025 | 2014-15 [A] RAJKUMAR KHILWANI

24 | ITA 912/IND/2025 | 2013-14 [A] RAJKUMAR KHILWANI

25 | ITA 913/IND/2025 | 2009-10 [A] RAJKUMAR KHILWANI

2§ ITA 1181/IND/2025 2018-19 | [A] KAMAL SINGH

27 |ITA 1183/IND/20é5 2015-16 Etﬁhsm




CAUSE LIST OF DB BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 2641 231 8823 PASSWORD- DG2025 TIMING 10:30AM

Assmt.

28 |ITA 1184/IND/2025( 2015-16 | [A] PRAHLAD ORAWALA

29 |ITA 1188/IND/2025| 2014-15 | [D] NAVAL KISHOR GARG

30 |ITA 1201/IND/2025| 2014-15 |[A] SANGEETA THAKUR

31 | ITA 886/IND/2024 | 2014-15 |[A] LAL SINGH BAGHEL

32 | ITA 735/IND/2025 | 2018-19 | [A] RAJKUMAR JAISHWAL

33 |ITA 1178/IND/2025| 2013-14 |[A] SWASTIK AGRO IMPEX (INDIA) LIMITED

34 | ITA 150/IND/2026 | 2017-18 |[A] LAXMINARAYAN CHOUDHARY

Mssistant Registrar]
14-May-2026
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INCOME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF DB BENCH FOR 22-MAY-2026 (FRIDAY)

BEFORE HON'BLE BHAGIRATH MAL BIYANI, ACCOUNTANT MEMBER
AND HON'BLE PARESH M. JOSHI, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING ID 2641 231 8823 PASSWORD- DG2025 TIMING 10:30AM

1 | Appeal Number Ai:?rt' _ Assessee Name Remarks
MA 18/IND/2025 2015-16 | [D] ABHAY KUMAR JAIN
MA 25/IND/2025 2017-18 | [D] GOPAL LALJI MAHARAJ TRUST
MA 26/IND/2025 2017 [D] RAIPUR DEVELOPMENT AUTHORITY _
MA 27/IND/2025 2018 [D] RAIPUR DEVELOPMENT AUTHORITY
MA 28/IND/2025 2017-18 | [D] CHHATTISGARH NIJI VISHWAVIDYALAYA VINIYAMAK AAYOG
MA 31/IND/2025 2011-12 | [D] MAHAMRITYUNJAY HOSPITAL PVT. LTD 7
MA 3/iND/2026 2024—25 [D] GEETA SHAH ) -
MA 4/IND/2026 7 2012-13 | [A] VAIBHAV MITTAL ) A
Assistant Registrar]
_14-May-2026)

CamScanner



IN

COME TAX APPELLATE TRIBUNAL, INDORE

CAUSE LIST OF
THIRD MEMBER MATTERS
AND STAY APPLICATIONS

FOR 19-MAY-2026 (TUESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT

THIRD MEMBER MATTERS

srl Appeal Number ‘Y\:saTt. Assessee Bench |Remarks
1 |m(ss)Al 113 | Ind | 2020 | 2911 (D] SHRI KATLASH NARAYAN PATIDAR DB
2 | TTA | 375 | Ind |2024| 2% |1D] HOTEL RK REGENCY DR

14-May-2026
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INCOME TAX APPELLATE TRIBUNAL, INDORI|

CAUSE LIST OF
EARLY HEARING PETITIONS

FOR 21-MAY-2026 (THURSDAY)

BEFORE SHRI BHAGIRATH MAL BIYANI, ACCOUNTANT MEWM
AND SHRI PARESH M. JOSHI, JUDICIAL MEMBER

EARLY HEARING PETITIONS

Srl

Appeal Number

Assmt.

Year

Assessee

ITA | 567 | Ind | 2026

2014
-2015

[A] M/S PUSHPA INFRASTRUCTURE INDORE

ITA | 639 | Ind | 2025

2015-
16

[D] M/S M. P. STATE INDUSTRIAL DEVELOPMENT CORPORATIO

ITA | 850 | Ind | 2025

[A] MRITYUNJAI BHARAT TRUST

ITA | 851 | Ind | 2025

[A] SHRI KAPILESHWAR GAV SEWA SARVAJANIK NYAS
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